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SHRI B. K. DASCHOW-
DHURY: 

Will the Minister of FOREIGN TRADE 
AND SUPPLY be pleased 10 state: 

(a) the value in rupees of the bananas 
exporled from Gujarat during the lasl live 
years. year-wise ; 

(b) Ihe names of the countries to which 
tbolo bananas are "ported and also the 
name of the country which purchase the 
mulmum quantity of it ; 

(e) the annual earnings of foreilln ex-
change from its export from Gujaral ; 

(d) whether Government have drawn 
up any scheme to promote the export 01' 
banana. from Gujarat ; and 

(e) if so, the outline thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE AND 
SUPPLY (SHRI CHOWDHARY RAM 
SEWAK): (a) to (c). Information re-
lardinl ahe quaatity and vaiue of hananas 
exported from Gujarat State is not availa-
ble as the export .tatistics are compiled 
for the country as a whole and nol state-
wise. 

(d) and (e). 2,000 additional hectares 
are propo.ed to be put under Dwarf Caven· 
dish variety of banlnas in the Stat'" of 
Gujarat during the IV Plan period in order 
to increase the availability of bananas for 
export •. 

BanlO8b Committee on Tea Industry 

2703. SHRI SURAJ BHAN : 
SHRI JAGANATH RAO 

JOSHI : 
SHRI RAM GOPAL 

SHALWALE: 
SHRI ATAL BIHARI 

VAJPAYEE: 
SHRI BRIJ BHUSHAN LAL : 
SHRI RANJIT SINOH : 
SHRI S. K. TAPURIAH : 
SHRI HIMATSINGKA ; 
SHRI K. LAKKAPPA ; 
SHRI YASHPAL SINOH: 

Will tho Minister of FOREIGN TRADE 
AND SUPPLY t" pteHed to ,tate: 

(a) whether the report of Barooah 
Committee on Tea Indu.cry hal heen recel-
y~  ; . ~ 

(b) if so, their recommendatioas and 
Government's reaction thereto? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREION TRADE AND 
SUPPLY (SHRI CHOWDHARY RAM 
SEWAK): (a) Yes, Sir. 

(b) The Report is under euminatioa. 
The report of the Commillee and Govern-
ment's deci.ions on its recommendalioos 
will be released as soon as possible. 

Export of WI.I aad HU.aa Hair 

SHRI GEOROE FERNANDES: 
SHRI HUKAM CHAND 

KACHWAI; 
SHRI S. K. TAPURIAH : 
SHRI P. L. BARUPAL : 

Will the Minister of FOREIGN TRADE 
AND SUPPLY be pleased to state: 

(al the total value of wig. and human 
hair exported during the last three years, 
country-wise; 

(b) the share of the State Tradinl Cor-
poration in the export of these Items ; 

(c) whether it is a fact that the con-
tract entered into between WII India and 
the S.T.C. and the U.S. 8rm of MIs. Faa-
hion Tress Inc. for the supply of WIIS haa 
been cancelled; and 

(d) if so, the implication. thereof? 

THE DEPUTY MINISTER IN THB 
MINISTRY OF FOREIGN TRADE AND 
SUPPLY (SHRI CHOWDHARY RAM 
SEWAK): (a) A statement is laid oa tho 
Table of the House. [P/tJc"/ /" Library, Su 
No. LT-312/69j. 

(b) The exports made by the State 
Trading Corporation are Rs. 3.73 laleh., 
Rs. 38.71 lakhs and Rs. 62.S6 lalehs during 
1965·66, 1966·66 and 1967-68 respectively. 

(c) The notice of 60 days for terml-
nall"n of lhe alreemeal as required under 
the agreement has been received from MIa. 
Fashion Tress Inc., MilAmi and has been 
accepted by the State Tradlnl Corporation 
of India Ltd. 

(d) With the termination of the alree-
ment witb MIs, FashloD Tr" •• , alternative 

~ ~ are heing made in tbo U.S.A. 
and CaDada for the sale of hair producll 
manufactured by Wil I l~  




